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are not regular Railway employees,
they are not entitled for facilities like
passes, medical treatment for their
‘families etc.

Study Group on additional Refining
and Secondary Processing Capacity
during Sixth Plan

¥]111. SHRI C. K. JAFFER SHARIEF:
Will the Minister of PETROLEUM AND
CHEMICALS AND FERTILIZERS be
pleased to state:

(a) whether it is a fact that Govern-
ment have appointed a Study Group
under the chairmanship of Shri R. N.
Bhatnagar, Chairman of the Bharat
Petroleum to examine the additional
refining and secondary processing
capacity to be set up during the Sixth
Plan (1978—83) and two subsequent
years; and

(b) if so, the details regarding the
functions and duties of this Group
and the time by which its report is
likely to be submitted?

THE MINISTER OF PETROLEUM
AND CHEMICALS AND FERTILI-
ZERS (SHRI H. N. BAHUGUNA): (a)
Yes, Sir.

(b) The functions and duties or this
Study Group are to recommend the
priority and the location for the esta-
blishment of such additional re-
Aning capacity/Secondary Processing
facilities based on an evaluation of
the technical, logistical and economic
implications of different projects. The
report of this Study Group is likely
to be received before the end 6f March
1978. .

Expansion of Foreign Drug
Companies

*112. SHRI PRASANNBHAI MEH-
TA: Will the Minister of PETRO-
LEUM AND CHEMICALS AND FER-
TILIZERS be pleased to state:

. (a) whether it is a fact that after
initia] reservation, foreign drug com-

panies have accepted Government'l‘
firm directive that they must in order
to expand, step up the production of
bulk drugs, especially those of which
there is a shortage;

(b) if so, whether it is also a fact
that for the last 10 months, 11 foreign
companies have received production
licences for new bulk drugs;

(c) if so, the names of these foreign
companies;

(d) how many foreign companies
have squght licences for bulk drugs
during 'the above period; and

(e) how many of them have been
issued the licences?

THE MINISTER OF PETROLEUM
AND CHEMICALS AND FERHMNLI-
ZERS (SHRI H. N. BAHUGUNA): (a)
The entire question of the role of
foreign drug companies is under final
consideration of the Government, in
the context of the Hathi Committee’s
recommendations.

(b) No Industrial Licence to any
foreign drug manufacturing co'mpany
has been issued during the last 10
monthg for the manufacture of bulk
arugs.

(¢) Does not arise.

(d) and (e). 10 foreign drug manu-
facturing companies have submitted
applications for the manufacture of
certain bulk drugs during the last 10
months. Decisions on all such applica-
tions have been held in abeyance pen-
ding a policy decision on the recoma-
mendations of the Hathi Committee.
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Price of Tetracyclone HCL

*114. SHRI R. L. P. VERMA:
Will the Minister of PETROLEUM
AND CHEMICALS AND FERTILI-
ZERS be pleased to state:

(a) the C.ILF. price of Tetracycline
Hcl imported by IDPL;

* (b) the release price of Tetracycline
Hcl by IDPL;:'
FEET ST [ poeed O P
(c) the margin of profit per kilo-
gram of Tetracycline Hcl; and
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(d) whether the margin of profit is
not too high in view of the fact that
this is a life saving drug?

THE MINISTER OF PETROLEUM
AND CHEMICALS AND FERTILI-
ZERS (SHRI H. N. BAHUGUNA):
(a) and (b). Tetracycline has been
recently imported through the State
Chemical and Pharmaceutical Cor-
poration of India at a c.i.f. price ot
Rs. 261 and Rs. 253.70 per kg. from
two sources. The landed cost works
out to Rs. 500 per kg. on the basis
of the above average c.i.f. price and
adding to it duties etc.

The fair selling price for the pro-
duction of tetracycline at IDPL has
been determined by the Bureau of
Industrial Costs and Price at Rs.
823.82 per kg.

The sale price of both imported
and indigenously produced tetracy-
cline has been fixed at Rs. 650 per
kg.

(c) IDPL js alloweq profit margin
of 3 per cent of c.i.f. price on impor-
ted material distributed by them and
a post-tax return of 12 per cent on
net worth on indigenous production.

(d) No, Sir.

Sub_Committee on Hathi Committee’s
Suggestions regarding drug prices
and multinationals

*115. CHAUDHURY BRAHM PER-
KASH: Will the Minister of PETRO-
LEUM AND CHEMICALS AND FER-
TILIZERS be pleased to state:

(a) whether a sub-committee has
been set up to make recommenda-
tions on the Hathji Committee’'s sug-
gestions regarding drug prices and
multinationals;

(b) when the sub-committee is
expected to submit its report; and

(8) .whether the report of the sub-
committee. shall be treated as final and
implemented as soon as it is presented
to the Government?





